
CENTRAL ADMINISTRATIVE TRIBUNAL 
LUCKNOW BENCH

O .A .N o.482/2007

Lucknow, tins the 22nd day of Mey, 2008

RON’BLE SHRl JUSTICE KHEM KARAH, VICE C B M R M A S  
HOK’BLE 8HRZ SHAILEIIDRA PANDEV’, MESIBER (A)

Alok Kum^ Sharma 
aged about 27 years 
s / o Shri Amar Nath Sharma 
i f  o \M age Kithuii 
Post: Munderwa 
District: Basti.

(ByAdvocate: None)

Applicant

Versus

1. Union of india through 
Chief Post Master General 
U.P. Circle
Lucknow -  226 001.

2. Assistant Director Recruitment 
Office of Chief Post Master General 
U.P. Circle
Lucknow -  226 001.

3. The Post Master General 
Gorakhp^ Region 
Gorakhpur.

4. Superintendent of the post offices
Basti. ... Respondents

(By Advocate: Shri S.N.Mishra).

ORDER (Orait

By JUSTICE KHEM KARAH. VICE CHAIRMAN:

None appears for the applicant even on second call. Shri S.N. Mishra, 

appears for the respondents. The OA is therefore, dismissed in defaidt and for non-

prosecu;

(Shailen^a Randey) 
Memb»\fA)

(Justice Khem Karan) 
Vice Chairman

/n sn /

. \


